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 अध्यक्ष  महोदय  :.  कोई  ग्राहको  है
 जों  इन  से  बात  कर  सके  ।

 This  is  utterly  impossible.  I  allowed
 a  discussion  and  atill  you  are  forcing  me.
 It  is  impossible.

 SHRI  DHANIK  LAL  MANDAL:  I
 am  not  forcing  you,  Sir.

 moma  महोदय  1  जव  अतिक्रमण

 होता  है,  तव  मुझे  कष्ट  होता  है  ।

 श्री  रास  बिलास  पासवान:  कभी-

 wat  मंत्री जी  क  भी  डांट  दिया  कीजिए  ।

 mint  महोदय :  मैं  विल्कुल  डांट

 देता  हूं  ।  मैं  विल्कुल डांट  दूंगा  ॥

 Report  oF  SECOND  PRESS  है  OMMISSION
 Votumes  ।  &  रा  AND  11101.छह  OF

 ACTION  TAKEN  ON  THE  REPORT.

 THE  MISISTER  OF  STATF  OF  THE
 MINISTRY  OF  INFORMATION  A™D
 BROAD@ASTING  (SHRI  ज्,  ..  ।.
 SALVE):  I  beg  to  lay  on  the  Table  a
 copy  each  of  the  following  papers  (Hindi
 and  English  versions)  under  sub-section
 (4)  of  section  3  of  the  Commissiona  of
 Inquiry  Act.  1952:—

 (1)  Report  of  the  Second  Press
 Commission  Volumes  ।  &  ।.

 (2)  ध८ा101:010 10111  of  Action  taken
 on  the  Report.

 (Placed  in  Library.  Sec  (0.  LT-5644/
 82].

 STATEMENT  ON  THE  (00168.  शरिता.

 THE  MINISTER  OF  STATE  IN  THE
 DEPARTME®TS  OF  SCIENCE  AND
 TECHMOLOGY,  &1.1जापा(:5,  OC-
 EAN  DEVELOPMENT  सही  THE
 DEPARTMENT  o  ह ()5४-(:0वक१-
 TIONAL  ENERGY  SOURCES  IN  THE
 MINISTRY  OF  ENERGY  (SHRI
 ८.  ।.  ।.  SINGH):  1  beg  to  lay  on  the
 Table  a  statement  (Hindi  and  English
 versions)  on  ths  ‘Ocean  Policy.’

 [Placed  in  Library.  ice  No.  LT-5645/
 82).
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 REVIEW  ON  AND  ठै खिचाए! 1,  REPORT  OF
 INDIAN  एज.  Corporation  1r0.  छ0ॉनिहमिक

 For  1981-2.

 THE  MINISTER  OF  STATE  ।  म
 MINISTRY  OF  ENERGY  (SHRI  DAL-
 BIR  SINGH):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  following  papers
 (Hindi  and  English  versions)  under  subd-
 section  113  of  section  619A  of  the  Com-
 panies,  Act,  1956:—

 (1)  Review  by  the  Government  on
 the  working  of  the  Indian  Oil
 Corporation  Limited,  Bombay;
 for  the  year  1981-82.

 (2)  Annual  Report  of  the  Indian
 Oil  Corporation  Limited,  Bom-
 bay,  for  the  year  1981-82  along
 with  Audited  Accounts  and  the
 commenty  of  the  Comftroller
 and  Auditor  General  thereon.

 [Placed  in  Library.  Sce  Wo.
 LT-5646/82).

 Review  om  ann  ANNUAL  REPORT  OF
 शिप  ह 0 ट  .  1.10.  SECUNDERABAD  FOR
 1981-82.  Mistra  [21811]  Bicam  Lrtp.
 निए 5४0  Fin  1481-82,  दीदार1  EarTH
 Mayers  ह. 10.  Bascatore  For  1981-82
 AND  छिपकर 1  रिधकताजिइहर ५  ह.१0.  FOR

 1981-82.

 THE  DEPUTY  MISISTER  ।  THE
 MINISTRY  OF  DEFENCE  (SHRI  ।.  ।.
 SINGH  DEO):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  _  following  piper
 (Hindi  and  English  versions)  पाएगा  इत
 section  (1)  of  séction  619.4  of  the  Com-
 panies  Act,  1956:—

 (1)  (i)  -  ह 216110 111.  regarding  2
 view  by  the  Government  on  the  work-
 ing  of  the  Praga  Tools  Limited,
 Seundrabad,  for  the  year  1981-82.

 (ii)  Annual  Report  of  the  Praga
 "1008  Limited,  Secundrabad,  for  the
 year  1981-82  along  with  Audited
 Accounts  and  the  commenti  of  the
 Comptroller  and  Auditor  General  there-
 on.

 [Placed  ।  Library.  kee  to,  LT-5649/
 #2).

 (2)  (i)  4  statement  regarding  8
 view  by  the  Government  on  the  work-
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 ing  of  the  Mishra  Dhatu  Migam  Limited,
 Hyderabad,  for  the  year  1981-82.

 (ii)  Annual  Report  of  the  Mishra
 Dhatu  Nigam  Limited,  Hyderabad,  for
 the  yszar  1981-82  along  with  Audited
 Accountg  and  the  comment®  of  the
 Comptroller  amd  Auditor  General
 thereon.

 [Placed  in  Library.  See  ७0.  LT-5650/
 82).

 (3)  (i)  A  statement  regarding  Re-
 view  by  the  Government  on  the  work-
 ing  of  the  Bharat  Earth  Movers  Limit-
 ed.  Bangalore,  for  the  year  19#1-82.

 (ii)  Annual  Report  of  the  Bharat
 ea  Mowers  Limited,  for  the  year
 1981-82  along  with  Audited  Accounts
 afd  the  comments  of  the  Comptroller
 find  Auditor  f#eneral  thereon.

 [Placed  in  Library.  See  -0.  LT-5651/
 #2].

 (4) (1)  a  statement  regarding  20.
 view  by  the  Government  on  the  work-
 inf  of  the  Bharat  Electronics  Limited,
 for  the  year  1981-82.

 (ii}  Annual  Report  of  the  Bharat
 Eleétronics  Limited.  for  the  year
 1981-82  along  with  Audited  Accounts
 and  the  commenta  of  the  Comptroller
 and  हि. 11(1101  General  thereon.

 {Placed  in  Library.  See  10.  1.1-5652/
 हिं2].

 INDIAN  PoLICcE  SeErvicE  (UNIFORM)
 लि: पा). पा  RUuiLES,  1982  TWENTIETH
 रि ए शागर ा  OF  DEPUTY  हाज़िर  FOR
 LLincuIsTIC  MING@RITIES  वाच  INDIA  FRIIM
 Juty,  1978  To  ह 180. |:  1980,  AN  ExPLa-
 हैन 4.1 00२१  चिह्न  IN  REGARD  TO  THE  मिंक? 00२1

 AND  STATEMENT  FOR  DELAY.

 THE  MINISTER  OF  STATE  IN  THE
 काटिहार  o  HOME  AFFAIRS  (SHRI
 ।.  VENKATASUBBAIAH):  ।  xe6  to
 lay  on  the  Table:

 (1)  4  copy  of  the  Indian  Police
 Service  (Uniform)  Amendment  Rules,
 1982  (Hindi  and  English  versions)
 published  in  Notification  No.  G.S.R.
 880  in  Gazette  of  India  dated  the  23rd
 October,  1982  under  gub-section  (2)
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 of  section  3  of  the  All  India  Services
 Act.  1951.0  [Placed  in  Library.  See
 fo.  1.1-5647 /8 2].

 (2)  A  copy  of  the  Twentieth  Report
 (Hindi  and  English  ४८15५1018)  of  the
 Deputy  Commissioner  for  Linguistic
 Minoritie,  in  India  for  the  period  from
 July  1978  to  June,  1980.

 (3)  An  Explanatory  Note  (Hindi  and
 English  versiffns)  in  regard  (०  the
 Report.

 (4)  -  statement  (Hindi  and  English
 versions)  showing  16160.0 15.0  for  delay  in
 laying  the  Report  mentioned  at  (2)
 above.

 (Placed  in  Library.  See  ७०.  [
 5644/82).

 कैरे.  SPE4SKER:  Shri  Dharma  Vir.

 (Interruptions)

 1  am  not  immune  to  any  suggestion  from
 the  House.  1  go  acocrding  to  the  sug-
 gestions  given.  51111.0  you  do  not  try  to
 Zooperate  with  me.  1  work  acocrding  to
 the  छत ६16  of  the  House.  Why  should
 you  not  cooperate?

 Shri  Dharma  Vir.
 BEEDI  WorKERS  चोरी1:  FUND  (AMEND-
 MENT)  रि 5,  1982  asp  LIMESTONE  AND
 DoLoMITE  ॥ 168) 12  LAMBOUR  WELF&RE

 FUND  (AMENDMENT)  RULES,  1981.0

 THE  DEPUTY  MINISTER  IN  THE
 MINISTIKY  OF  LABOUR  ASD  २6
 HABILITATION  (SHRI  DHARMA
 VIR):  ।  beg  to  lay  on  the  Table:

 ८14  -&  copy  of  the  Beedi  Workers
 Welfare  Fund  (Amendment)  Rulea,  1942
 (Hindi  ang  English  versiona)  published
 क  0(1घ0911011  No.  G.S.R.  83फ  in
 Gazette  of  India  dated  the  21st  August
 1982  and  2nd  Ostober,  1982  under
 #00-860 1011  (4)  of  section  12  of  the
 Beedi  Workers  Welfare  Fund  Act,  1976.

 [Placed  in  Library.  See  No.  LT-5653/.
 821].

 (2)  4  copy  of  the  Limegtone  and
 Dolomite  Mines  Labour  Welfare  Fund
 (Amendment)  Rules,  1981  (Hindi  and
 English  versions)  published  iim  Notifica-
 tion  No.  G.S.R.  550  in  Gazette  of  India


